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| |  ORDER | |
] Mr. A K. Patnaik, Judicial Member |

|

. This M.A. has been filed by the applicants of O.A.No. 77/AN/201 1 to bring on record the
‘!

l
orders dated 19th January, 2017 passed by Hon'ble High Court of Calcutta at Port Blair in WP‘CT
| No.254 of 2016 and WPCT No.283 of 2016 and for fixing a date of hearing of,the CPC.No.09 of

|
2014 anslng out of 0.A.No.77/AN/2011 accordingly.

|
| 2. We have heard Ms. S. Ganguly, 1d. counsel for the applicants and Mr."V.D.S. Balan,g 1d.

[
counsel for the respondents |

E 3. In view of'the orders passed by Hon'ble High Court of Calcutta at Port Blalr as mentloned
! above, this M. A. is allowed. ‘I

- : ' ' v’ . >]
| 4. . List the CPC in the next circuit at Port Blair. Mr. Balan has submitted some documents

: after giving copy of the same to Ms. Ganguly, which may be kept on record |
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